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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 645 of 2023

IN THE MATTER OF:

LALIT KUMAR JAIN ..APPLICANT
VERSUS
STATE OF UTTAR PRADESH ...RESPONDENT
INDEX
S.NO |PARTICULARS PAGE NO.
1. |ACTION TAKEN REPORT ON BEHALF OF THE
EXECUTIVE OFFICER, NAGAR PALIKA PARISHAD 1-7
BARAUT, UTTAR PRADESH ALONG WITH THE
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 645 of 2023

IN THE MATTER OF:

LALIT KUMAR JAIN ..APPLICANT
VERSUS
STATE OF UTTAR PRADESH ...RESPONDENT

ACTION TAKEN REPORT ON BEHALF OF THE EXECUTIVE OFFICER,
NAGAR PALIKA PARISHAD BARAUT, UTTAR PRADESH ALONGWITH
THE SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH:

1. That in compliance with the Hon’ble National Green Tribunal’s (NGT) order dated
10-09-2024, passed in Original Application No. 645/2023, titled Lalit Kumar Jain
Vs. State of Uttar Pradesh & Ors., this compliance report is respectfully submitted
on behalf of the office of the District Magistrate. The Hon’ble Tribunal directed
Respondents Nos. 2 and 3 to recover environmental compensation of 32.30 crore
from Nagar Palika Parishad, Baraut, for non-compliance with waste management
practices during the period from 01-07-2020 to 30-04-2024. This report outlines the
actions taken to comply with the directives and achieve the objectives of the Hon’ble
Tribunal. The order states:

“....4. Though Respondent No. 2, District Magistrate, Baghpat is served,
but no one is present on behalf of Respondent No. 2 to assist the Tribunal.
...8. In view of the above, we also allow Respondents No. 2 and 3 to file a
fresh action taken report within six weeks by way of affidavit through
efiling.

.9 Liston 13.12.2024...."
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2. That its submitted that on 27-08-2024, the Uttar Pradesh Pollution Control Board
(UPPCB) issued a demand letter specifying the imposition of ¥2.30 crore as
environmental compensation on Nagar Palika Parishad, Baraut, in relation to the
discharge of untreated wastewater into the Mirapur Rajvahe canal and non-
compliance with environmental norms. Out of this amount, X10 lakh has been paid
to UPPCB through RTGS as an initial installment, reflecting the Parishad's
commitment to fulfilling its environmental obligations. The remaining amount is
being arranged, and the Parishad is in active consultation with the State Government
for further financial assistance to ensure timely compliance with the demand. Copy
of the RTGS Payment Receipt for 10 Lakh to UPPCB’s account dated 28-11-2024
is annexed herewith as ANNEXURE-1

3. That its further stated that this Status Report is being submitted in compliance with
the directions issued by this Hon’ble Tribunal on September 10, 2024, in the above-
captioned matter. Pursuant to the said directions, the Nagar Palika Parishad, Baraut,
has undertaken extensive measures to address the issues concerning the prevention
of polluted water discharge into the Mirapur Rajvahe canal and the enhancement of

its cleanliness and structural integrity.

4. That it is respectfully submitted that the total discharge of wastewater into the canal
Is currently estimated to be 1.5 million liters per day (MLD). This wastewater is
directed to the Makhraj drain, where temporary treatment is being conducted through
the process of phyto-remediation. Phyto-remediation, though a provisional solution,
Is a scientifically accepted method to improve water quality through natural processes

until a permanent solution is implemented. Copy of the related water drainage layout



135

plan, clearly depicting the flow patterns and the alignment of drains and canals within
the Baraut region of District Baghpat, is annexed herewith as ANNEXURE-2

. That the Nagar Palika Parishad has already procured a total of 8431.23 square meters
of land for the construction of a Sewage Treatment Plant (STP). A Detailed Project
Report (DPR) for the proposed STP, dated December 3, 2024, has been carefully
prepared and submitted to the State Government for approval. Once operational, the
STP will serve as a permanent, scientifically robust solution for the treatment and
disposal of sewage, thereby significantly reducing the environmental burden on the
canal and its surrounding areas. Copy of the Detailed Project Report (DPR) for the
proposed Sewage Treatment Plant (STP), dated December 3, 2024 is annexed
herewith as ANNEXURE-3

. That it is further submitted that significant infrastructural development works are
underway along the Mirapur Rajvahe canal. These works are aimed at ensuring
structural stability, preventing untreated wastewater discharge, and maintaining the
ecological integrity of the canal environment. Specifically, robust retaining walls are
being constructed along the canal banks to prevent erosion, control seepage, and
provide a stable boundary. The total planned length of these retaining walls is same
IS 2650 meter out of which 1250 has already been made by the NPP baraut
furthermore after the order 497 meter is under process the remains only 903 meter it
will be done once the amount for the same is sanctioned by the concerned department
and all efforts are being made to expedite completion. A copy of Details of the
workforce and the assigned roles for the construction of the retaining walls along the
Mirapur Rajvahe canal and geotagged photographs., is annexed herewith as
ANNEXURE 4.
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7. That This DPR has been sent with the recommendation from District Magistrate,
Baghpat to the Principal Secretary Urban Development along with copy of DPR with
a request to sanction the same in light of hon'ble NGT order dated 10.09.2024. The

copy of the above letter dated 04.12.2024 is annexed with as Annexure-5.

8. That to further reinforce the canal’s environmental integrity, pipelines are being laid
out to channel untreated water into the main drainage system, thereby preventing any
uncontrolled entry of pollutants into the Mirapur Rajvahe canal. This measure is
crucial to maintaining the ecological balance and ensuring long-term water quality

improvements.

9. That in addition to the infrastructural interventions, the process of phyto-remediation
has been strategically implemented at points where wastewater infiltrates the canal
and the Makhraj drain. Prior to the commencement of phyto-remediation activities,
water samples were collected and analyzed to establish baseline pollution levels.
Subsequent tests conducted after the application of phyto-remediation techniques
have indicated a marked improvement in water quality. Certified laboratory reports
and photographic documentation, capturing the condition of the canal before and after
the implementation of phyto-remediation, substantiate these positive outcomes and

have been submitted for the kind consideration of this Hon’ble Tribunal.

10.That simultaneously, the Nagar Palika Parishad has embarked upon public
engagement and awareness initiatives to prevent waste dumping into the canal.
Prominently placed flex boards instruct residents against disposing garbage, cow
dung, or household wastewater into the canal. In addition, notices have been issued

to property owners adjacent to the canal, warning them of the legal and regulatory
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consequences of non-compliance. These steps are being enforced rigorously,

emphasizing community cooperation in environmental protection.

11.That to sustain cleanliness around the canal, door-to-door waste collection services
have been implemented in wards 17, 18, 19, and 20. Specialized vehicles and trained
operators are deployed to ensure efficient waste collection and management.
Sanitation inspectors regularly supervise these operations, further ensuring adherence
to cleanliness standards. Moreover, the Irrigation Department conducts seasonal
cleaning of the canal at designated intervals, the most recent cleaning drive having
been completed in November 2024, thereby maintaining hygiene and preventing

siltation.

12.That the Nagar Palika Parishad remains unwaveringly committed to fulfilling its
obligations under the orders of this Hon’ble Tribunal and adhering to the relevant
environmental regulations. By implementing these measures—ranging from
infrastructural improvements to community education and enforcement actions—the
Parishad strives to achieve a sustainably managed canal ecosystem and a cleaner
environment for the citizens. The Parishad stands ready to provide further updates as

may be required by this Hon’ble Tribunal.
THROUGH

¢ \)@)\O& '

PRIYANKA SWAMI

Advocate

Counsel for the State of UP.

F- 13, Ground Floor, Jangpura Extension,

New Delhi- 110014
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 645/2023

Lalit Kumar Jain Applicant
Versus

State of Uttar Pradesh | Responde}lt

AFFIDAVIT

I, MANOJ KUMAR RASTOGI aged about 56 vears s/o Sh.B.P. RASTOGI is

presently posted as EXECUTIVE OFFICER.NAGAR PALIKA PARISHAD
BHARAUT. |

Presontly at New Delhl

1. That I am posted as stated above and well conversant with the facts of the
present case and as such competent to swear this affidavit before this

Tribunal.

2. That the accompanying Affidavit has been drafted by our counsel upon my
instructions.

3. That the contents of the accompanying reply are true and correct and the
knowledge has been derived from official records and nothing material has

been concealed therefrom.
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)

DEPONENT
VERIFICATION TON o
Verified on solemn affirmation at New Delhi on this 0 ?dg)E& mz‘ 2024,
d correct to the best of my

that the contents of the foregoing affidavit are true an
Knowledge and no part of it is false and nothing material has been concealed

therefrom.
_ Nochy

1
DEPONENT
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NAGAR PALIKA PARISHAD BARAUT, DIST. BAGHPAT

ANNEXURE-2
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ANNEXURE-3

Pt q&T AfATIT(TI0E),
So%0 o fremmETaa),
Q0—1, ISR, MRIATETE—201002 |

E-mail ID: zce_gzb_upjn@yahoo.co.in

we 2693 ; Glh s / Ram 03 -/2-2,20

Har ¥,
q& ARG (AFR),
Iovo W FrmETR),
6—TVTT U9 ARf, AES |

fawg— WIS NI @ TR GArdd 9ed ¥ yaifed 8 W@ Al @ wiw| eq gwodlodio fAmfor vd amgo
TS S0 97 B UIahod B W H |

HEIeY,

SRIK fugs, TFue arva @t TR uiferst gRyg geid # yarfed 81 @ #RIYR Yorare | gguer
B AHATH TR THO 710 NGT ¥ gl 8, R NGT gR1 7R uiferer qRg q<€iq § Havst -eesd g
wHoclofo fafor @Y BRE AT Rl ST @Y e @ TR 8 | (NGT order Hel=) |

fSrenfersdr, armmua gR1 SRR siffr, fHfor @vs, Sowo Ste e (), aFTYE @1 Sad
g ¥ ¥ Sriare f$3 9 g Sovo e FmET) &1 sl fhar mar € ifded e, i wos,
So%0 et A (TE), arTud gRT ST SR T § 6 g€t TR uiferer uReg sgd 2.0 @EimE s
g, o fexsl Ried v vodloflo FHfor 2 01 T CWAP o7d %0 580.00 RIS Mohua WIdeT IR Submit
ferar ar &1 frenfirer weIey, arud W U SR & Sue ¥ W W # yeed ARTgR Io|R ¥ weyor
%A &g Intercepting Sewerage, TR UIferd! # yaifdd & w@ el &1 [&D I8 Td Tgodofo i &1 uradhe
gmm?ao 60.40 BXIS CAPEX Td 1645 PRIS (OPEX 05 Years) ®el ol 0 76.86 RIS ANH Hriardl =g Ufa

I

HA P -SRI |
g
(3MRoBo dHw)
& g
90¥0 v9 s

SRIFATTER |
sRfaR-frfafed @ et vd smavae srad & dfe-
W e werey, armge | .

2. et sifaran, fmfor qugy, Sovo ol A (), #we |
3. mm,ﬁwhrm,eouowﬁm(mu),m|

s

10 CX Scanned with OKEN Scanner


ANNEXURE-3


143
Frafera T&I AI(TI0E),

Jo¥0 W FATH(ETRI),

Ho—1, VIR, TMIIATEIE—201002 |
E-mail ID: zce_gzb_upjn@yahoo.co.in

e —

w2693 / Dl ® / Reim 0 3-12- 2 5 2,
Jar ¥,

&g JT= (AMR),

Io%0 W FAHETR),

60T YdTY 91, a1 |
fawg— Wawcmwwwmﬁwﬁaﬁﬁmﬁa%lmjj@g@a@qﬁmwmo

Us 0 I B UFhod B TEH A |

TEIey,

SRIF REF, TS AT @ AR e TRYg aeid # yarfed & @ ARIGR Yoiare # ague
ﬁﬂ?ﬁmwﬁmwml\lmﬁﬁm‘mﬁﬁ%WNGTWWWm@aﬁWWW
THodiofo FrEfor & o Ao g S @Y arem @ T 8 | (NGT order Her™) |

ﬁmﬁaﬂﬁ,wmmmﬁmﬂﬁﬁww,muomm(ﬁm,waﬁm
Wﬁsﬂﬁmﬁ?ﬁaﬁ%gsouomﬁwmﬁu)aﬁmmﬁmwmmsmﬂarﬁw,ﬁnfmm,
Gouomaﬁm(W),Wmmmw%ﬁsmwmmmzomﬁm@mﬁﬁ
2 R drayer Red v gEodofio FEfT 29 01 A CWAP @FTd %0 580.00 PXI$ Mohua WIEe IR Submit
frar T 2| RIERER Heled, aETUd ¥ U ST¥ & SEuIe ¥ Werd @RYT # Wed ARIR oiare d gger
WW%@ Intercepting Sewerage, TR UTferdl F yared & <8 el @1 1&D 9@ vd gHodiodio AT 1 Urdber
ST W0 60.40 TR CAPEX Ud 1645 BRI (OPEX 05 Years) &l olfd %0 76.86 dxIs fi# Hrfarél &g ufvd
2l
HATH—SRIFATTIR |

ECEp|
(hmw -~
3\

90%0 U9 A IR |

wfifeR—Fr=feRad @1 gaamed vd smavas FriarE v Ufia—

1. frefsr w@ea, anmad |

2. efieror aifyaea, fmfor wuse, Sovo wa A (), RS |

3. e s, fmfor @vs, Sovo W A (FE), 9TTUq | /

11 CX Scanned with OKEN Scanner



OFFICE OF THE EXECUTIVE ENﬁI
U.P. JAL NIGAM 'AN), BAGPAT
aut NPP

Estimate For 1&D and STP Works in Bar.
Under AMRUT 2.0

FORM -'J' (Comprehenslvj

R, CONSTRUCTION DIVISION

Town: Baraut NPP

Chief Engineer (Gzb. Zone)
U.P. Jal Nigam (Urban)
Ghaziabad

Rs. (in lac)
e e i) tin Cost Govt. of India | Govt. of U.P. ULB share
sy i e share (33.33%) | share (56.67%) (10%)
Amount Amount Amount
1 2 3 4 5 6 7
1363.97 2319.12
1 |Total cost of Civil work 4092.32 4092.32 36370 b 409.23
2 |Total cost of E&M work 623.15 623.15 207. . 62.32
3 |Sub Total (1 +2) 4715.47 1571.67 2672.26 47155
2 |Less @ 5% due to efficiency 471547 5% 235.77 78.58 133.61 2358
5 |Sub Total (3 -4) 4479.70 1493.08 2538.65 447.97
6 |Labour Cess on "(5)" 4479.70 1% 44,80 14.93 25.39 448
7 |GST @18% 4479.70 18% 806.35 268.76 456.96 80.64
8 |Centage 4479.70 8.0% 358.38 0.00 358.38 0.00
9 |Sub Total (6+7+8) 1209.53 283.69 840.73 8512
10 P.ower.Connection [Transmission 350.97 116.98 198.89 35.10
Line with 18% GST
11 |Sub Total (9 + 10) 1560.50 400.67 1039.62 120.22
12 |Sub Total (5+11) 6040.20 1893.75 3578.26 568.19
Operation & maintenance for 5 Years 0 00
43 |with 18% GST 1645.85 0.0 0. 1645.85
14 Total (12+13) 7686.05 1893.75 3578.26 2214.03
Prepared By Prepared By
> —
(Ravi Kant) (Mohit Verma) (Deepak’Verma) (Santosh Kumar)
Assistant Engineer Executive Engineer Assistant Engineer Executive Engineer
Construction Division Construction Division (E&M)
U.P. Jal Nigam (Urban) U.P. Jal Nigam (Urban)
Bagpat Ghaziabad
Recommended B! Recommenddd B
A
Neelam
Suporln(tondlng E)n gineer - ( Sanjeev Kumar@autam )
Construction Circle Superintending Engineer
U.P. Jal Nigam (Urban) Construction Circle (E&M)
Meerut U.P. Jal Nigam (Urban)
Ghaziabad
APPROVED BY
(R.|K. Panka| )

1 1 & " @ & oo - 3

!

L
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION
U.P. JAL NIGAM (UEAB), BULANDSHAHR

Estimate For 1&D and STP Works in Baraut NPP

Under AMRVT- 2.0
(Part-1)
FORM - ‘J' (CIVIL) - 18D WORKS
Town: Baraut NPP
Sl. No. g Description “T"Amount in | Cost Govt, of India Govt. of U.P. ULB share
Laos share (33.33%) | share (56.67%) (10%)
T Amount | Amount Amount
3 2 3 4 5 6 7
1 Total cost of Civil work 4092.32 4092.32 1363.97 231912 409.23
2 |Sub Total (1) 4092.32 1363.97 231912 409.23
3 |Less @ 5% due to efficiency 4092.32 5% 204,62 68.20 115.96 2046
4 Sub Total (2-3) 3887.70 1295.77 2203.16 388.77
5 |Labour Cess on "(4)" 3887.70 1% 38.88 12.96 22.03 329
6 |GST@18% 3887.70 18% 699.79 233.24 396.57 £9.38 l
-
7 |Centage 3887.70 8.0% 311.02 0.00 311.02 0.00 ‘
11
8 |Sub Total (5¢6 +7) 1049.69 246.20 729.62 73.87
o |SubTotal (6+7+8) 4937.39 1541.97 2932.78 46264 :
Operation & maintenance for 5 Years 1
10 with 18% GST 48.29 0.00 0.00 48.29 E
1 Total (9+10) 4985.68 1541.97 2932.78 51083 J
Prepared By Checked By Recommended By
(e ,:% | p
(Ravi Kant) (Mohit Verma) Rishabh Verma ( Neelam )
Assistant Engineer Executive Engineer JE(T) Superintending Engineer
Construction Division Construction Circle
U.P. Jal Nigam (Urban) Uttar Pradesh Jal Nigam (Urban)
Bagpat Meerut
APPROVED BY
(R. K. Pankaj )

Chief Engineer (Gzb, Zone)
U.P. Jal Nigam (Urban)
Ghaziabad
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BARAUT NPP SEWERAGE SCHEME DISTT : BAGHPAT
146 UNDER AMRUT 2.0 (E/M ESTIMATE)

oFFICE OF THE EXECUTIVE ENGINEER CONSTRUCTION DIVISION (E&M), U.P. JAL NIGAM (URBAN) GHAZIABAD
. FORM 'J' (E&M)
r—STﬁ;‘ Description of work Amount | %.a.._. Total
(In Lakh) (In Lakh)
/‘"
1 2 3 4 5
—
1 [Total Work Cost of E&M Works 62315 ¥ 62315
l—-—“"‘
2 |Departmental Proficiency 623.15 5% ¥ 3116
A Total (1+2) :- % 591.99
3 [GST(OnA) 591.99 18% X 106.56
4 |Labour Cess (On A) 591.99 1% 592
5 |Centage (On A) 591.99 8% X 47.36
B Sub Total (A+3+4+5) :- ¥ 751.83
6 P9wer Connections with transmission Line 41.05 100% % 4105
with GST
7 |Electricity charges for 3 month trail & run 5.34 100% 534
8 |Diesel cost for 3 month trail & run 0.70 100% X0.70
c Sub Total (6+7+8) :- % 47.09
GRAND TOTAL (B+C) :- X 798.92
9 |Cost of Operation & Maintenance for 5 Years
of EEM works including 18% GST & 1%| 1404.40 100% % 1,404.40
Labour cess (OPAX)
Prepared by Checked by Recommended by
ol % -
2 //’ ¢
( Er. Déephk Verma ) (Er. Pradeep Kumar) ( Er. Santosh Kumar )
Assistant Engineer J.E.(M Executive Engineer
Construction Division (E&M), U.P. Jal Nigam (Urban), Ghaziabad
Recommended by Approved by
( Er. Sanjeev Kumdr Gaufam ) (Er. .ﬁ:::%j)
Superintending Engineer Chief Engineer (Ghaziabad Zone)
Constructmn Circle (E&M) U.P. Jal Nigam (Urban) U. P. Jal Nigam (Urban)
Ghaziabad Ghaziabad

14 CX Scanned with OKEN Scanner
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GPS Map Camera

) Road Madhuban Colony, Baraut,
250611, Uttar Pradesh, India
Lat 29.105770, Long 77.268509
12/06/2024 05:02 PM GMT+05:30
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41, Baraut, Baraut, 250611, Uttar Pradesh, India
\/x  § Lat 29.093568, Long 77.271801
oF w 12/06/2024 04:43 PM GMT +05:30

Note : Captured by GPS Map Camera
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11, Uttar Pradesh, India
Lat 29.093947, Long 77.271851
L 12/06/2024 04:44 PM GMT+05:30
#-. Note : Captured by GPS Map Camera
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ANNEXURE-5
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Rwa - e mia wRa sifieor, wwf Reweh & v hove FEAT 645/2023

# ofe i Reiw 10.09.202¢ ¥ FFwy #
T,

P e &R § 5 S arrae A R o TRe w2la &

TR TR & o Wi FuRh A A vl R SR & w3 Ao T eRa

HTUROT ERY oo HGAT 645/2023 AT A TAW IR WU TS ¥ Rt

10.09.202¢ & fAw=raa nder afe vy -

1. In this original application, the Tribunal is considering the issue of discharge
of sewage in the Irrigation Canal known as Rajwahe within the limits of
Municipal Council, Baraut,

2. After the previous order, a status report on behalf of Respondent No. 3,
Municipal Council, Baraut has been filed. The photographs enclosed as

Annexure-9 to that report show the pathetic condition of the canal. The canal
appears to be full of sewage and garbage whereas it is meant for carrying
the water for irrigation. If such polluted water is used for irrigation, the

consequential health hazard will be serious.

3. we also find that though Uttar Pradesh Pollution Control Board (UPPCB) has
levied the Environmental Compensation (EC) of 2.3 crores at the rate of 5
lakh per month for the period from 01.07.2020 to 30.04.2024 and the
communication dated 27.08.2024 has been sent by the UPPCB to the Collector,
Baghpat for the recovery of EC but till nowthe EC has not been recovered.

The violation Is continuing and 'frol_n the reports, it is not reflected that any
—effective step at the ground level has been taken to prevent the discharge of
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sewage in the canal. Therefore, for subsequent periods of violation also, EC

Is required to be Imposed and recovered.

Respondent No. 3 has also not taken effective steps and there is a clear
violation of the judgment of the Hon'ble Supreme Court In the matter of
Paryavaran Suraksha us. Unlon of India reported In (2017) S SCC 326, as

even after the expiry of three years period from the date of judgement, the

STP has not been set up and there is no effective step for preventing the
sewage from flowing in the canal.

» Counsel for Respondent No. 3 has informed that Baraut is not a Municipal
Corporation but is a Municipal Council headed by the Executive Officer. Hence,
the description of Respondent No. 3 is corrected as under:

Respondent No. 3: Executive Officer, Municipal Council, Baraut.

- Having regard to the above, we require Respondent No. 2, District

Magistrate, Baghpat and Respondent No. 3, Executive Officer, Baraut to
appear virtually on the next date of hearing and appraise the Tribunal
abo

ut the steps which have been taken in respect of the issues noted
above,

7. Liston 13.12.2024
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